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PROF. DIUP CHAKRAVARTY: This 
'question relates to the economic well-being 
:and prosperity of the whole of the north-
Qstern region or India and that i. why I 
wanted the Minister to give us a more 
detailed statement regarding the quantum 
of loss incurred by the industries in the 
~astern reg' on including West Bengal. But 
in the Annexure of the written statement 
laid en the Table of the House by the 
Minister, information..has been given only 
ia respect of somt; of. the important .in-
dustries. The headmg lS 'some or the lm-
portant industrics' and not all the ind.us-
tries. I appreciate his effort for supplymg 
this information regarding some of the 
important industries. But what I wanted to 
known from him was the total quantum 
of loues effected by the recent power 
cut. Sir according to an Expert on Power 
Supply,' I have bceD i,~formed, if the prt;sen t 
state of affairs conttnue fOr some time, 
by June IgSO, the supply of power will be 
zero. I shudder to think what will be the 
consequences of such a situation. 1 would 
like the Minister to teU us whether thr 
losses have been quantified both in terms 
of money .as a whole as also in terms of 
the share that would have accrued to 
labour and its social effects. 

SHRI GEORGE FERNANDES: It 
has not been pOssible to quantify these 
losses both in terms of the wages lost by 
the workers or in terms of the total pro-
duction. One of course can identify it in 
respect of some of the industries •. For .in-
stance, in respect of the En gmeermg 
industry the five day power cut in West 
Bengal 'created a situa~ion where ~ch 
day the industry was losmg a productIOn 
of about 3.5 crores. Similarly, in respect 
of some of the larger uni ts, it has been 
possible to quantify it. But o~erwis", 
quantification of the actual loss III terms 
of production industrywisc has not been 
possible. 

PROF. DI LIP CHAKRAVARTY: 
Frolll the Annexure it will be found 
that list contains only 4- units of Bihar. 
Jnly that 4 units of Bihar have been 

mentioned. One unit of Orissa bas been 
mentioned. They are stated to be suffering 
from power shortage. But there is none 
from Assam which has been men tioned. 
Am I to presume that no production has 
been affected there due to shortage of power 
lupply in Assam? Then, I would like 
also to know whether, in view of the very 
precarious position of power supply, any 
attempt to offer nuclear pow"r i. being 
made and whether there are any plans 
to have decenualised units of power 
production with a quieker pace of product i-
vity. May I know whether such a thing 
is contemplated or not? 

SHRI GEORGE FERNANDES: The 
list contains-&s the hon. Member has 
himself observed-only lome of the more 
important units which are affected be-
cause of the inadequacy of power. So far 
as Assam is concerned, Assam does not 
have any major industrial units. The 
Bongaigaon Or the Digbhoi refineries art' 
perhaps among the few that exist there. 
AI far as these units are conccnted, ther" 
has not been any probleru. of power su~ly 
Or on keeping them going. ReF-ding 
the latter part of the question, I think, tile 
hon. Member will have to address the 
question to the Minister of Energy. 

SHRI DHIRENDRANATH BASU: 
There is an acute shortage of power in 
the Eastern region of the country. MOre 
than 4o~% of the installed capacity of the 
industries are not being utiliseti as a 
result of which many of the industries are 
running at loss and SOme of the industries 
are under clOsure. I understand many m-
dustries have served notices for closure 
and many have served notices for lock-
outs. May I know from the hon. Minister 
how many industries have served notices 
for closure and how many have served 
notices for lock-outs? . 

SHRI GEORGE FERNMDES: I 
have nO figures with me and I require 
netice for this. 

~ ~ ~o 'flo ,"0 IfI1 ~Q1 
+ 

*45 . ...n ~ smR qmr: 

...n~O~ ~-qT: 

rn,!~~T~~""'~ ~m f'f; 

(if,) w PnfT ~ ':liVC ~ f«)fip:ff 6TU m: PnfT f;rof~ 'fiT 1 ~<iTt, 1 979 ~ '}:'f 
finfror ~ ~ ;!'\fur rot ;;n;f <r. <mvr 
"!f>" ~-f~ m~, >it ;furft 'lit 
~ 'fi1: GT ~ ~ ; 

(~) W~~~fifo~~Pfro ~ tr~ ~T 
m-m Ollf'ffl 'fiT ~ ~ ; ~h: 

( tT ) 1:Ift~, ij) f«m mer) ~ ~T~ fifm 
~ ~ ~ rn ~~ fifo 'Iff~filf if itffi 
"le.rnt if ~) ~<m: 'fiT IffT ifoT4'TT~T rn 'fiT 
f.f';m: ~ ? 

THE MINISTER OF HOME 
AFFAIRS (SHRI H. M. PATEL): (a)Shri 
R. C. Chaudhary, Sub-Divisional Officer, 
P.W D. Saitual was kidnapped in the 
night of 13th June, 1979 and was sbot 
dead Dear Saitual by unknown miscreants, 
suspected to be members of the Mizo 
National Front. 
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(b) The Government have no informa- ~ ~ ;l ~ 1l1l'6l1lT t ~ flnT 
tion about involvement of any foreign ~ ~ ~ ~ ~ t I ~ RiI' 9'IIT 
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SHRI H. M. PATEL: Aftct the 1975 
. inciden t to which h<: r .. fcrs, various steps 

were taken. In July 19'76 an understand-
ing was reached between the represen ta-
tives of Mizo Underground who were 
responsible fOr the murder of the I.G. and 
others. The underground Mizosacknowled-
g<:d that Mizoram was an integral part 
of India and conveyed to the Governmet. t 
of India their resolve to accept the ~ettle
ment of all problems of Mizoram within 
the framework of th(~ Constitution of 
India. Since then, therc have been regular 
Governments, and the latest was installed 
in office at the end of April last. The 
elections were held peacefully. It elected a 
party which won with a very considerable 
majority and it formed a Government. 
Thereafter the Mizo National Front once 
apin decided to take to the path of 
violence. Therefore, there is no questioll 
of not taking any steps. Stringent mea-
sures have to be taken and are being 
taken for maintaining peace. 
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SHRI H. M. PATEL: II is not correct 
that the Chinese are giving any assis-
tance at the moment to underground Mizos. 
It is, of course, true that the underground 
Mizos, Mizo National Front people, have 
made their headquarters in some part of 
Bangladesh. This matter was taken up by 
our Prime Minister when he w,~nt recently 
to Bangladesh and the Bangladesh Govern-
mcmt had given an assurance that they 
would take appropriate steps to see that 
these people are not given any harbour in 
thl"ir territo(y. Nevertheless, it may well 
be that SOme Mizos are there, but they a~ 
not being given assistance by Bangla-
desh Government. 

In so far as the question of Christian 
missionaries is concerned, I may say that 
90 % of the Mizo population is Christian. 
There is no questIon of any greater mis-
sionary activities now being necessary for 
coava-tiag more people to Christianity. 
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SHRI H. M. PATEL: So far as the 
family of Shri Chaudhary is concerned, 
every possible help will be given and it 
has already been decided upon by the 
Government. If mor.- h.-lp is necessa.·y, 
it can be considered. 

In so far as the safety of non-Mizos 
in Aizwal and other parts of Mizoram is 
concerned, very strong security measures 
have been taken &p.d it is also a fact 
that after these measures, there has bem 
nO 1088 of life of non·Mizos in Mizaram. 
There have, of course, been SOme deaths 
in SO far as the security forces themselves 
are concerned. There have also bern 
certain attempts on the life of Govern-
mst security forces, but ntlt of the orcli-
nary citizens. 

SHRI PURN ANARAY AN SINH A: 
May I know frOm the hon. Minishor 
whether there was an altercation between 
the officer, Shri Chaudhary and two 
MizO youths at a place where he was 
staying and a 101 of money was extracted 
from him by these youths according to the: 
statement made by the servant who was 
pr~nt there and who understood th .. 
MizO language. Has any investigation been 
made? And whatever may be the facts, 
is the Minister prl"pared to lay them on 
the Table of the House, SO that the exlen t 
of danger to the non·Mizos is assessed and 
appropriate measur .. s taken by the Govern-
ment, to help the non-Mizos and parti-
cularly the residents of Assam who are 
residing in Mizoram? 

SHRI H. M. PATEL: I have alreadr 
said that every pOssible measure is being 
taken to ensure the safety of the non-
Mizos, in Mizoram. About the other 
queltion, whether there was some alter-
cation betwem Mr. Cbaudhri and sOme 
MizOt just before the incident which kd 
to his death, thcre is nO such information 
available with us. 

SHRI BEDABRATA BARUA: It 
appears to me that the Minilter bas 
understated tJae situation in Mizoram. 
What is happening is that there il a 
tremendous amount of attack on thc 
non-Mizo population. Even the state-
ment that foreign powers have nO.t inter-
vened, ia belied by the report that there 
were weapons seized which contained 
CbinCie markings. Hal that matter been 
poe in to ? Is there any truth in the 
r'1'ort that the Government hal decided 

to tak Over the administration of Mho-
ram and hand it over to the Army? 

SHRI H. M. PATEL: No, Sir. There 
is no decision whataOevcl' and nO need to 
take over the administration of Mizoram 
and haDd it over to the Army. There is a 
properly elected GovcmmCll t which' i~ 
COl'fidllOt of managing the affairs suppOr-
te, o[.course, by adequate security for~8. 
About the suggestion that there wert· 
some Chinese markings, it may well lae 
so. After all. the Chinese were formerly 
supplyiog some arms. That I have al-
ready lIIlid; but those supplies have stopped. 

MoaIIfic.tion or Offici •• St'uetll Act. 
192 3 

*~6. PROF. I'. G. MAVALAI\KAJ\.: 

SHRI (;. Y. KR1SHl':Al':: 

Will thc MiniskJ ,/ HOME AIFAn.' 
11(" pleased to statl": 

(a) wht"tlter it is a fact that th!" Offici"l 
S<"crcls Act, '9~:l ("onlilllJ("s to h· r:"-
"("rv("d and impleml"otl"d in tact; 

(b) if so, r.-asons for nnt afft"ctillf., 
any am<"ndm("nls th("r.-of; 

(e) whether th ... present C;ol·("rnmrnt h"l 
appointed l\ \-V(;lkil'g GrollP in J~,7-
at the jnstanc(" of tl,,,, th·" H, Irr lI.firi c \. I 

to explure tl· .. I ""ihljlj, s (·f tl I" n, ( 
fieation of the said ;,!i-year old A(t; 

(d) if so, who "'rTf" its n)(lInll)er~ .. iJ.<: 
when did they sul.:mit their report; 

re) the hroad d .. tail, of tit .. rt"ccmm:r'n-
!lations of Ih .. said report; and 

(f) whether Gov,·nm ... nt have acc(lpt('d 
or rC.iected the 5aid RCpOrl and reasons 
for the sam,,? 

TIlE MINISTER OF HOME 
AFFAIRS (1'HRI H. M. PATEL): (a) 
to (f). The Official Secret._ Act, '923, wilh 
minor amendments enacted during 11.-
post-indepcndence pcricd, is ~tilJ ir [<1(1. 

A Study Group comistirg rfJoipt ~. ("1'-

tari" of the Ministrie. of I ~w 31'cl Hom" 
Affairs and rcpresentativ .. r cf th ~'ipistry 
of ~fenr(" and thr !nteIIiF",rcf' FI'real! 
was set up in '9i!i. to r("v;, W tl f' r r.,\·i-
sions of the Act, so 118 to deal mor<" ('ff .. c-
tively with espionage activitk~. 

The Study Group Bu1cmitted its r("port 
on 19-7-'978. It was BCllt to St?t .. Gr-
vernment. for their comments. M?jOf"ily 
of them have furnished tl>_eir ccwments 
on the report and thesc are currently UDder 
.. xamins tion. 




